I TEM NO. 31 COURT NO. 4 SECTION I 1|
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
PETITIONS) FOR SPECIAL LEAVE TO APPEAL (O ...... cC  NO(S).
2410/ 2017
(ARI SING OUT OF | MPUGNED FI NAL JUDGVENT AND ORDER DATED 24/ 08/2016
IN WT NO  650/2015 PASSED BY THE HGH COURT OF  JUDI CATURE
ALLAHABAD)
MUNI Cl PAL” COVM SSI ONER AGRA NAGAR NI GAM AND ANR  PETI TI ONER( S)
VERSUS
TELEW NGS COMMUNI CATI ON SERVI CE PVT LTD AND ANR  RESPONDENT( S)
(W TH APPLN. (S) FOR C/ DELAY IN FILING SLP AND C/ DELAY | N REFI LI NG
SLP AND OFFI CE REPORT)
W TH
S.L.P.(C)...CC NO. 2778/2017
(WTH APPLN.(S) FOR C/DELAY IN REFILING SLP AND C/DELAY I[N
SLP AND OFFI CE REPORT)

Date : 06/02/2017 These petitions were called on for hearing today.
CORAM : HON&#39; BLE MR. JUSTI CE RANJAN GOGO
HON&#39; BLE MR JUSTI CE ASHOK BHUSHAN
For Petitioner(s) M. Jitendra Mhan Sharma, Sr. Adv.
M. Ait Sharnma, Adv.
Ms. Seema Singh, Adv.
For Respondent (s)

UPON hearing the counsel the Court nmade the follow ng
ORDER
Hear d t he | ear ned counsel for t he petitioners and
perused the relevant material .
Del ay condoned.
Exemption fromfiling OT. is granted.
I ssue noti ce.
In the neantine, there shall be stay of the order(s)
of t he Hi gh Court of Al | ahabad dat ed 24 th
August , 2016 in
Wit Tax No.650 of 2015 and Wit Tax No. 114 of 2016.
Tag with Speci al Leave Petition (Givil) No. 37524 of
2016.
[ VI NOD LAKHI NA]
COURT MASTER [ ASHA SONI |
COURT MASTER
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